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PUBLIC HNOTICE PUBLIC NOTICE
FORM A UMMEE%lmgagsgoﬁgzaleﬂ%ysgngT' LTD KOTICE is hareby given that tha below mentionad Autharsed Person is na fonger affliated as Authorised § | NOTIGE & hanshy givan thal the below menBoned Authorised Parsan i no lenger allileled ss Authorised
PUBLIC ANNOUNCEMENT Regd. Off.. 2009-2014, 20th Floor, Magnum Global Park, Golf [l bASESRISIEELE-CRaIEERAI IS = Persanof kitak Securies Limited —
(Regulation 14 of the insoivency and Bankrugtcy Soard of india Course Extn. Road Sector 58 Gurugram-122011 Authorisnd Trade Exchange Registration Address of Authorised Autharised Trade Exchange Registration Addross of Authorizod

[Vialuntary Liquidation} Regulations, 2017) Persan N N Numbers of Authorised p P Na M Numbees of Authorised [

! o Bk i e 3y SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES rsam fame amd Prrso erson ETSQN hame ams PEfson BFEAH

FOR THE ATTENTION OF THE STAKEHOLDERS OF Sale notice for sale of immovable assets under the securitisation and CHIRAG CRIFAG NSE - APYI9155A00 Agarsh Nagar Hundewala Bag 4 SHINANG SHIVANG | por snpsnseaneny | 4 1GSECTORS RAJENDER NAGAR
GYANS MAESTROS PRIVATE LIMITED reconstruction of financial assets and enforcement of security interest act, 2002 GUBTA GUPTA L T e Firpzabad Frozabad 283203 BHARDWAS | BHARDWAJ i y SAHIBABAD GHAZIABAD 201005
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-E-*-A'HS r-."AESTFt-:?G PRIVATE LIMITED

| 0B.0B.199]

| Registrar of Comparies Daihi

[ U702000L1991PTCO45314

under rule 8(5) read with rule 8 (6) of the security interest (enforcement) rule, 2002.
Notice is hereby given to the public in general and in particular to the borrower (s)
and guarantor é) whose details are given in below mentioned table that the below
described immovable fproperty mortgaged/charged to the secured creditor the
physical possession of which has been taken by the Authorised Officer Of M/S
Ummeed Housing Finance Pvt. Limited Secured Creditor On 08.12.2025, Pursuant
To ASS'%‘ nment Of Debt In Uhfpl, Will Be Sold On 15.01.2026 “As Is Where Is”,

“As Is What Is”, And “Whatever There Is” Basis For Realization Of Company'’s Dues.
DESCRIPTION OF THE IMMOVABLE PROPERTY WITH KNOWN ENCUMBRANCE,
IF ANY PROPERTY DESCRIPTION: All That Part And Parcel Of Property Havmg

Pleasa noks that above mention Aunonsed Person [AP) s no longer associated wilh ug, Any persch
hiemcefarth daaling with abows menbon AP shauld do sa, & fher own sk Balal Sacurias Lid. shall nod
be liabde for gy such dealing. In case of &ny quenes for the transactions bl date, frvestons are requesied
tos nfiorm Kotak Secudties Lbd, within 15 days from the daseof this ndtification; taiirg which i shall be
e tha therra engelks noquaries agains the abawe menlisned 47,

@.l{ﬂtﬂ Kolak Sacuriies Limsed. Registerad Offica: 27 BKC, C-27, G Block, Bandra Kurla

Comglex. Bandra {E), Mumbai 40005 CIN: L'EIJEI!I"MH‘EEMF' C134051, Talephona
Moo #2322 A3360000, Fax Moo +22 67132430, Wabsite: wwakotak.com ( waw kolaksacuribas. com.

Fleage nate that above menton Autharsed Person (AF) &:no onger sssociaked with us. Ay parsan
hiereaalonh deafirg wilh aboe manlice S shouid di o, 8t s dan ask, Kedak Secunbes L shall fol
b Eahle forany such dealing. In casa of any gueras for tha fransacions 1l dals, Invesions ame requestad
fa indorm Kogak Secorities Lid. within 15 days Trom the date of thés nodfication. faling which it shall be
chaemied thatl theee exisls fa queries agEnst ihe abos mentoned AP

ealmtak Kotak Securties Limited. Ragistersd Office: 27 BKC, C 27, G Block, Bandra Kurla

Complay, Bandra (E), Mumbsi £00051. CIN: USSR93MH 135 PLC Y305, Telephane

Mo, 42243360000, Fax Mo +22 BT 132430, Webdsile! www kolsk com [ wwe kodaksecunlies com

Area Measuring 50 Sq. Yrds, l.e. 41.80 Sq. Mtrs., Built-Up First Floor, Without Roof
Rights, Bearing Property No. C- 269, Out Of Khasra No. 377, Situated At Village
Ghonda, Gujran Khadar In The Abadi Of C Block, Gali No. ‘I1 Bhajanpura, lllaga
Shahdara, Delhi-110053., Bounadries: East:- East- Property No. C-269, West-
Property No. C-268, North- Property Of Other, South-Gali 11 Feet Wide

Corraspondance dddress: Infinity T Parc, Bldg. No 21, Opp. Film City Road, A K Vaidya Marg, Malad
(Easi), Mumbai 400057 . Telephone No: 42856825, SEBI Ragisiration Moo INZIC0200 137 {Mamber of
MSE, BSE, MSE, MCX & NCDEX), AMF ARM 0164, PMS INPO0ODCIZ5E, and: Resaarch Analyst
SMHIDIG0058E. NEDUCDSL: M-IN-DP-820-2021. Compiance Cfficar Dalails: Mr Hiren Thakkar
Call; 022 - 4285 8484, or Emait ks.compliancaiikatak cam

Camespordenda Addrass! nlinity IT Park, Bidg. No 21, Dop. Fim City Raad, & K Vaidya Maig, Malad
[East), Murnbai 400097, Telophena No: 42656625, SEB| Registration No: INZDOD200137 (Membsar of
NSE, BSE. MSE. MCX & NCDEX), AMFI ARN D164, PMS INPOODOI0Z5E, and Ressarch Anahve!
INHOOOO00SEE, NSOLACDSL: INN-DP-EIA-20H . Compliance Officer Detaits. Me. Hiren Thakkar
Call: 022 - 2385 8484, or Emak ks compliancssata com

ol Corporate Person
5. | Aodress of the Registered Office
il Principal Offece (3 ) of
Corporate Person

| &-118-23, Ground Floor, Greater Kailash- L
hepw Db 110048

6 | Liguidation Commencement Bate. | 02 12,3025 1. Date & Time of Auction | 1. Reserve Price
of Corporate: Person %G Borrov;gr{‘ls 2 2. Last Date of Submission of |2. EMD of The
] 5 . [Fimrie— Hans Ral Chun uarantor/S Name EMD Proper
" | Name, Addvess, Emall Address Mame - Hans Ral Chugh Address 3. Date & Time of The perty

Telephone Mumbsar and the
Regetration Murmibsr of the
|Jl:||.||i|ﬁ1'l:|'

Address - E 24, Basamaent, Lajpat Nagar - 1,
ey Dl - 1106024

E-Mall - hanssajchugh@sshmin

Mobile Mo- 9811207524

Property Inspection 3. Bid Increment
Auction Date: 15.01.2026 |1. Reserve Price:
Between 12:g0 PIM To g Rs.12,83,000/-
1:00 PM With Unlimite

Extension Of 5 Minutes 2. Earnest Money

1. Devindra . S/o Shyam Veer | 1)
Singh (Borrower)
2. Tej Pal Singh S/o Shyam

@ Chola CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

iy 3-Scema Kumari W/o. Deposit Corporate Office: Chola Crest C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai-600032
_ | IBSI/1PA-001/P-POOBOR/2017-18/ 11182 g-e 3;%?:('é‘$m;;;r‘:)v‘{v‘;r) All 2) Last Date Of Submission Rs.1,28,300/- e I‘(’j"l’oéa e h (')Cf‘: 0 1a {fsz 4 Bloor Bl ijeg Mo, p Iru RI 3 2 US| ga hS Isl e, Dt#]n y,1 5 gg;al- ,
@_“ |.|_1.~ D._l cl'-:;-r Suhlr‘s,_,u_‘.n |:|[ L"1||rn5 | "Ij |:|1 ED?E. Above Residing At- D3 259 ?; %TdZ(‘)lgghUIf)YT% |7S.00 3. Bid Increment ndia, branc ice: 1st n oor, Plot No ain Pusa Roa arol bag ew Delni .
X % hier { ik mra.rdsm PRIVATE LIMITED has comy 1 Nand Nagari East Delhi, "0 : Rs.15,000/-
Notcs & heraby gven 1at o GYANS MAESTROS PRIVATE LIMITED has commenced | | Nand NagariEascDalhi, | M. (at) £ Soon POSSESSION NOTICE UNDER RULE 8 (1)
Nand Nagri, Delhi-110093. 3) Date Of Inspection: Multiples.

Tha stakeholders of GYANS MAESTROS PRIVATE LIMITED are hereby callad upon to
Subsmit prood of thedr clalms. on or before OL002028 10 the ligusdator -at the adbdress
menimned AgAunaL am T.

Thafirancial craditors shall submit their proof of claims by elactronic means only. Al other
Slaketdldirs may Submit the proal of Glaims in person, by sost o by eRsctronic means:
Submission of false or misleading proods of claim shall attract penalties.

Mame and Signature of the Liguidator: HAMNS RAJCHUGH

Gate and Place: 11.12.2025 and Belhl

WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Company Limited ,under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 hereinafter called the Act and in
exercise of powers conferred under Section 13[12] read with Rules 3 of the Security Interest [Enforcement] Rules, 2002 issued demand
notices calling upon the borrowers, whose names have been indicated in Column [B] below on dates specified in Column [C] to repay the
outstanding amount indicated in Column [D] below with interest thereon within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers in particular and the Public in general that the
undersigned has taken possession of the properties mortgaged with the Company described in Column [E] herein below on the respective
dates mentioned in Column [F] in exercise of the powers conferred on him under Section 13[4] of the Act read with Rule 3 of the Rules made
there under.

The borrowers in particular and the Public in general are hereby cautioned not to deal with the properties mentioned in Column [E] below and
any such dealings will be subject to the charge of M/s. Cholamandalam Investment And Finance Company Limited for an amount mentioned
in Column [D] along with interest and other charges. Under section 13 [8] of the Securitisation Act, the borrowers can redeem the secured
asset by payment of the entire outstanding including all costs, charges and expenses before notification of sale.

08.01.2026 Between 11:00

Also At-Travel Studios 414, 4th
AM To 4:00 PM (Ist)

Floor, Pratap Bhawan Ito Gate
No 4, New Delhi-110002

Lan. No. LXLAX02923-240028032, Loan Agreement Date: 28-Aug-2023, Loan
Amount Rs. 12,60,000/-, Total Amount Dues Of Rs.15,43,530/- As On 03-12-2025+
Further Interest And Other Charges From 04-12-2025

Place : Gurgaon Authorise Officer, Gaurav Tripathi Mobile- 9650055701
Date : 11.12.2025 UMMEED HOUSING FINANCE PVT.LTD.

ADITYA BIRLA CAPITAL LIMITED

i ADITYA BIRLA . _ _ ; a o =
Registered Office: Indian Rayon Compound, Veraval, Gujarat - 362266. SL| NAME AND ADDRESS OF APPLICANT (49 | 2 DETAILS OF w O
CA F i TA L i i NO & LOAN ACCOUNT NUMBER <9 2 £ PROPERTY POSSESSED =17
Corporate Office : 12" Floor, R Teck Park, Nirlon Complex, Near Hub Mall, Goregaon (East), E=E| 2 3 w
SR \1umbai-400 063, MH. 382\ p = =2
E-AUCTION SALE NOTICE | = = T = =
15 days Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with provison to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002. 1. |Loan Account Nos. Q . g EEEY?B’?HG;AR |’_\lp?'1/187,£\ ZROEAMMUESATé NF?I'N %6'3};'0""8'“ N(\)(b 18/1 Si’)' i’:ﬁRAOOS' -
On account of the amalgamation between Aditya Birla Finance Ltd. and Aditya Birla Capital Ltd. vide the Scheme of Amalgamation dated 11.03.2024 duly MLO1FID00000086129 and & & N TEHSILAND DISTT PAfW AL JAMAB A,\llJDIYE AR 20 17?1' 8 B OGNDE%JAS UNDER. S_I
recorded in the Order passed by the National Company Law Tribunal - Ahmedabad on 24.03.2025, all SARFAESI actions initiated by Aditya Birla Finance Ltd. in MLO01RRK00000092936 3 |a !E & _EAST - 112 FT/ PROPERTY OF SH. PRAKASH. WEST - 103 FT/ ROAD 11 FT. :‘65
relatioq to the mortgageq propert.y mentionc.ad, sta.nds tran.sferre.d t.o Aditya Birla Capita}l Itd., the amalgamated company. . 1.ASHOK KUMAR (APPLICANT), 8 = "?l E WIDE, NORTH - 72 FT./ ROAD 22 FT. WIDE, SOUT7H -47 FT./ PROPERTY OF SH. EE
Accordingly the Authorized Officer of Aditya Birla Capital Limited / Secured Creditor had Taken POSSESSION of the following secured assets pursuant to 2.RANVIR R (CO-APPLICANT), N S | BHEEMAN. o
notice issued under Sec. 13(2) of Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI) for recovery 3.GYAN WATI (CO-APPLICANT), 2 a e
of the secured debts of the secured creditor, for the dues as mentioned herein below with further charges and cost thereon from the following Borrowers and Co- 4.SURENDER S (CO-APPLICANT), All Avove At: HOUSE NO. 92, AMROLI 143, PALWAL, FARIDABAD, HARYANA - 121102 S

Borrowers. Notice is hereby given to the public in general and in particular to the Borrowers and Co-Borrowers that e-auction of the following property for realization
of the debts due to the Aditya Birla Capital Limited will be held on “As is where is”, “As is what is” and “Whatever there is” basis.

DATE & TIME OF E-AUCTION : 30.12.2025 , BETWEEN 11:00 A. M. TO 01:00 P. M.

Authorised Officer
Cholamandalam Investment And Finance Company Limited

Date: 10 - December - 2025
Place: PALWAL - HARYANA

LAST DATE OF RECEIPT OF KYC & EARNEST MONEY DEPOSIT (EMD) : 29.12.2025

Earnest Money Deposit (EMD)

Sr. Name of the Borrowers . : Reserve Price| Demand Notice Date &
No. O e B Description of Properties / Secured Assets (in Rs.) (inRs.)/ Ir}fr:eFr‘r;e)ntal Value) Total Amt. (in Rs.)
| _|Rs. 44,51,000-| Rs.4,45,100- (Rupees Four | 12,03.2025 &
1. Mr. Kuldeep, S/o.. Ashok Kumar [All That Piece And Parcel Of The Property Bearing (Rupees Lakh Forty-Five Thousand | Rs. 50,20,657/- (Rupees
2. Mrs. Sukam Devi, Khewat No. 154, Khata No. 158, Khasra No. 202(1-2), One Hundred Onl .
; . Forty-Four ne Hundred Only) Fifty Lakhs Twenty
1.1 Wi/o. Ashok Kumar 439(0-3), Kitte -2 Tadadi, 13/ 18 Part of 1 Kanal 5 Marla Lakh Fiftv-One Thousand Six Hundred
Lan: ABND_STS000000773515 and |i.e., Measruing 18 Marla Situated At Mouza-Marot, Tehsil ThousZm q ) Fifty Seven Only) due as 5 o - - =
ABND_STS000000790411 |~ Matanhail, Jhajar, Haryana. Rs. 25,000/ (Rs. Twenty Five | Y , Home First Finance Company India Limited
OnIy) Thousand On|y) on 11.03.2025

homefirst

CIN: L65990MH2010PLC240703
Website: homefirstindia.com

Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

All that piece and parcel of the Property Constructed
On Land Measuring 9 Malra 5 Sarsai l.e., 284 Sq. Yds.
Comprising In Khewat/Khatoni No. 420/507 (New Khewat

Khatoni No. 433/518), Khasra No. 54/20/2(2-18), 21(7-4),
1. M/s. Mohit Dhiman Wood 22(3-10), 68//1 (7-4), 8/2(4-0), 9(8-0), 10(7-4), 11(7-4), Rs. 3,23,750)- (Rupees Three . POSSESSION NOTICE
Works, Through lts Proprietor, ~|12/1(3-19), 20/1(3-0), Kite 10 Being 8/1083 Share Of Land| Rs. 32,387,500 | |kt Tyenty-Three Thousand | 07-02:2025 & REF: POSSESSION NOTICE UNDER SUB-RULE (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORECEMENT) RULES, 2002
Naresh Kumar Measuring 54 Kanal 03 Marlas l.e., 08 Marlas And (Now|  (Rupees Seven Hundred and Fifty Rs. 42,76,013/- (Rupees WHEREAS the undersigned being the Authorized Officer of HOME FIRST FINANCE COMPANY INDIA LIMITED. pursuant fo demand notice ssued on its respective datas as
5 2. Mr. Naresh Kumar, Khewat No.434), Khasra No. 68//2(7-16), 3/1(2-17), Kitte 2| Thirty-Two Lakh Only) Forty Two Lakhs given below, under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act No, 54 of 2002) and in exercise of powers
"] S/o.Gian Chand Being 1/142 Share Of Land Measuring 10 Kanal 13 Marlas| Thirty-Seven Seventy Six Thousand conferred under section 13(2) read with ree 3 of the Securily Interest {Enforcement) Rules, 2002 callng upon youwBarmowers, the under named 10 pay outstanding duss as within
3. Mrs. Rajrani, l.e., 01 Marla 05 Sarsai, Total Land Measuring 9 Malra 5| Thousand Five | Thirteen Only) due as on 60 days from the date of receipt of respective nofices. You'Borrowers all, however, have fadled to pay the said outstanding dues within stipulated time, hence HOME FIRST
W/o. Naresh Kumar Sarsai Situated At Mouja Bal Chappar, Hb No.-365, Tehsil| Hundred Only) | RS- 25,000/~ (Rs. Twenty Five 06.02.2025 FINANCE COMPANY INDIA LIMITED are in exercise and having right as conferred under the provision of sub section (4] of section 13 of SARFAES| ACT 2002 read with rules
Lan: ABYAMSTS000000766136  |-Jagadhri, District - Yamunanagar As Per The Jamabandhi Thousand Only) thereunder, taken POSSESSION of the secured assets as mentioned herein balow,
For Year 2018-19 And Sale Deed No.4703 Dated 19-08-
2016 And Bounded As Under: East: 82-3"- Street 18 Ft. o] Predistipad Description of Mortgaged Property gl Pstrs bt ) Du
Wide, West: 68 - Property Of Ram Prakash, North: 13-1” Guarantors Natice Notice {in INR)
- Passage 22’ Wide, South: 55’ - Plot Of Bimla Devi. = = . ;
For detailed terms and conditions of the sale? please refer to the link provided in Aditya Birla Capital Limited / Secured Creditor's website i.. https://abfl. 1. | Prem Kumar SoniLate | Plot No-C-138, Aaraji No-736, Gathila kheda, Rajasv Gram Gathilakheda Sharda dream | 03.10-2025| 1683714 | 08-12:2025
. . . . . . o . . . . . Koshlaya Soni City, Tehsil & Dist. Bhilwara, bhilwara, Rajasthan, 311007 Bounded by North-Plot Mo-C-153,
adityabirlacapital.com/Pages/Individual/Properties-for-Auction-under-SARFAESI-Act.aspx or https://BidDeal.in Contact Nos.: Aditya Birla Capital (Deceased), Other Legal | South-Plot No-C-157, East-Plot No-165, West-Road 20ft.
Limited, Authorized Officer Rama Shankar (9212351900) Parneet Singh (9720029337), Apoorva Danthi(9930909725), VedPrakash Mishra(9004026790), Rinreas ntaltive of Lal?: ' :
Mohit Sharma(9873913955), Komal Patil(9867895795), Jahirul Laskar(9706003075) Sd/- Koshlaya Soni
Place : Jhajjar / Yamunanagar, Haryana Authorised Officer (Deceased)
Date : 11.12.2025 Aditya Birla Capital Limited 2. | Surender Singh Plot-Anantraj Aashray,Plot No. 237,Unit no. A-317 third Floor, Tower-A Japanese Zone, | p3.10-2025 780743 | 08-12.2025
NIC(M), Neemrana, Alwar,Neemrana-301705, Bounded BY : North by - 45 Mir Wide Road,
South by - 45 Mir Wide Road, East by - 45 Mtr Wide Road, West by - 45 Mtr Wide Road.
3. | Yogesh Dhiman, Binu | Flat-Flat No H3091TOWER NO. H-3,Assotech Springfields FLATDWELLING UNIT | g3.q0.2025| 1478192 | 08-12-2025
Dhiman BEARING NO. H3-081,8TH FLOOR, TOWER NO. H-3, PLOT NO. GH-10, SPRINGFIELDS,
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED HEle o PR ATLOR S AT, hol L GRLTAR SRR SRR, Y A EReR
% C]l lﬂ Corporate Office: Chola Crest C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai-600032, Noida, Uttar Pradesh-201306. Bounded By : North by - Entry, South by - Open, Eastby -
Fuier @ et 5% India, Branch Office: 1st & 2nd Floor, Plot No. 6, Main Pusa Road, Karol Bagh, New Delhi - 110 005. Open, West by - Flat No. H3-091.
4. | SUNIL KUMAR Krishna. | Villa-Plot No 47, Araji Khewat No 246, Khatoni No 813, Mo No 42, Kila No 16{8-0}, 17(8-0), | p3. 728,637 | 08-12-2025
POSSESSION NOTICE UNDER RULE 8 (1) {8/1(1-13), Waka Mauja Basehwa, Hari Nagar, Tehsll & District Faridabad, Haryana, | |
WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Company Limited ,under the Faridabad, Haryana-121003. Bounded By : East by - Vacant Plot, West by - Property of
Secur_itisatfion and Recc;nstrgctiog ofSFir;:cmciia!3 [Alszs]ets adnd _Ehnflgrclzemgntf (t)rf] Sgcurit_y Ir;tciresttA[céc, f2002 her;a]ir?f;cer cza(;l(c)ag the AdCEI and ig Chander, North by - Road 15 feet, South by - Road 15feet.
exercise of powers conferred under Section read with Rules 3 of the Security Interest [Enforcement] Rules, issued deman
notices calliﬁg upon the borrowers, whose names have been indicated in Column [I%I below on dates specified in Column [C] to repay the 5. | Babboo Singh,payal PLOT NO. 24, RHASRA MO, 176, SAl RAM RESEIENCY, VILLAGE SADULLAPUR, TEHSIL. | 93.40.2005| 55718 | 08-12:2025
outstanding amount indicated in Column [D] below with interest thereon within 60 days from the date of receipt of the said notice. DADRL, DISTT. E"'U”":' BUDH NAGAR. U.E'.DleRI,Uttar Pradesh, 201009 Bounded by
The borrowers having failed to repay the amount, notice is hereby given to the borrowers in particular and the Public in general that the North-Road, East-Other's Plof, West-Road 15 wide, South-Plot No. Z3.
undersigned has taken possession of the properties mortgaged with the Company described in Column [E] herein below on the respective 6. | Jitendra Sah, Punam Devi | Flat Mo-UGF 3, Upper Ground Floor {Rear LHS), Plot No- A-170- Khasra No-349 Rail Vibar | gs.4g.2025] 1489878 | 08-12-2025
dﬁtes m((ajntloned in Column [F] in exercise of the powers conferred on him under Section 13[4] of the Act read with Rule 3 of the Rules made Sehkari Awas Samiti Ltd., village Sadullabad Ghaziabad Ghaziabad.Uttar Pradesh, o
there under. i ' | '
The borrowers in particular and the Public in general are hereby cautioned not to deal with the properties mentioned in Column [E] below and E&ﬁiﬁ:ﬁg E:E:.:I oriilgar PG ENTICE, EaslaIthar s proparty, MastRoad 44 wils,
any such dealings will be subject to the charge of M/s. Cholamandalam Investment And Finance Company Limited for an amount mentioned . .
in Column [D] along with interest and other charges. Under section 13 [8] of the Securitisation Act, the borrowers can redeem the secured 7. | Rohtagh . Amit Kumar, | Khasra No.315, Yamuna City, Phase-Z, Village-Chirodi, Loni, Distt-Ghaziabad, U.P, | n3.10-2025| 12,01,776 | 08-12-2025
asset by payment of the entire outstanding including all costs, charges and expenses before notification of sale. Annu Devi Ghaziabad, Uttar Pradesh,201102 Bounded by North-Rasta 15ft. Wide, South-Other Land,
) — East-Other Plot, West-House of Mr. Amit.
SL | NAME AND ADDRESS OF APPLICANT (&S w| 2 DETAILS OF WS - -
NO & LOAN ACCOUNT NUMBER w < E S = PROPERTY POSSESSED A 8. | Richpal Singh, Shestal . | Flat No.B-2, 2nd Fl-ul_:tr (Without Roof Rights), Khasra No.2989 MIN, !'«Ieelm_anl Aparl:menl. 03-10-2025|  14.44.626 | 08-12-2025
E w9 g e = § Mansarovar Park, Yillage-Shahpur Bamheta, Pargana-Dasna, Tehsil & Distt-Ghaziabad,
'g = o Ghaziyabad, Uttar Pradesh, 201002 Bounded by North-Gallery, South-Rasta 22ft. Wide,
[A] | [B] [C] D] [E] [F] East-Flat No.B-3, West-Flat No.B-1.
1. |Loan Account Nos. 10 19 [ FLAT NO. 105, FIRST FLOOR (WITHOUT ROOF RIGHTS) HAVING SUPER AREA | 1n 9, | Priyanka Shishodia Plot No E-144,Entire Second Floor with roof rights, Swarn jayanti Puram, Ghaziabad, | g3.1g-2025|  31,14,207 | 08-12-2025
HEO1DEIO0000090232 & ~ & |3205SQ. FT.OR297.75 SQ. MTRS. (COVEREDAREA2340 SQ. FT. OR 217.39 SQ. § UP,Ghaziabad, Uttar Pradesh, 201001 Bounded by North-Road 8 mir. Wide, East-Plot No.
Laon ansac (appiicawny | & |, 8 8|iTes)consienne o o cun o oo s seD roous 1 o s e Bt O A P _ il
666, PUKHTA BAZAR, JAHANGIRABAD, S 283 OPEN CAR PARKING. BUILT IN GROUP HOUSING COMPLEX 'SURYA KANISHK 23 10. | Mohd Shahid, Fozia Mohd | PLOT ND. 97 KHASRA NO. 560 B, VILLAGE- KUDI KHERA, TEHSIL- DADRI G.B. NAGAR, | p3.10-2025| 1191842 | 0B-12-2025
BULANDSHAHR, UTTAR PRADESH-202394 | & 5|TOWER' SITUATED AT VAISHALI GROUP HOUSING PLOT NO. 26, SECTOR. 4, | 8 & Yasin G.B. Nagar, Uttar Pradesh,203207 Bounded by East-Plot No-38, West-21 ft wide raod,
ALSO AT, FLAT NO. 105, 1ST FLOOR, SURYA ™ @ | VAISHALI, GHAZIABAD, TEHSILAND DISTT. GHAZIABAD ' 127 North-17 ft wide Road, South-Plot No-80.
. . 105, , 4 , , . (U.P) a
KANISHK TOWER, PLOT NO.26, SECTOR-4, VAISHALI, % 11| Marest Kopin Kumar, | Row House-HOUSE ON PART OF PLOT NO-448 KHASRA ND-16 MITIRUPATI ENCLAVE | g3.10.2025| 1262729 | 08-12.2025
GHAZIABAD, UTTAR PRADESH-201010 Sarvesh VILLAGE DADUPUR GOVINDPUR PARGANA ROORKEE TEHSIL & DISTT HARIDWAR,
2.SHIVANI KANSAL (CO-APPLICANT) Haridwar, Uttarakhand-2453401. Bounded By : East by - RASTA 16, West by - PART OF
666, PUKHTA BAZAR, JAHANGIRABAD, BULANDSHAHR, UTTAR PRADESH -202394 B IR | P INC b Mo Dy PLUTH D, Sl oy ., —_——
ALSO AT,FLAT NO. 105, 1ST FLOOR, SURYA KANISHK, TOWER, PLOT NO.26, 12.| Late Mangal Singh Plot MNo.259,Goverdhan Dham-lll, At Khori Road Luniyawas, Jaipur fHa]] Jilr.'lrl.ll. 03-10-2025 16,189,368 'I]Bi 12-2025
SECTOR-4, VAISHALI, GHAZIABAD, UTTAR PRADESH-201010 Maruka (Deceased), Rajasthan, 302019 Bounded by North-Plot No. 260, East-30'-0" Wide Road, West-Other's
3.M/S AGRAWAL TRADING CO.(THROUGH ITS PROP. AJAY KANSAL (CO-APPLICANT) Mamta Devi, Other Legal | Plot, South-Plot No., 258,
NAI MANDI, JAHANAGIRABAD, BULANDSHAHAR, UTTAR PRADESH — 203394 Representative of Late
2. | Loan Account Nos. 10 3| PROPERTY NO.1: - RESIDENTIAL FLAT NUMBER FF. -4, FIRST FLOOR, |1 "';1”9“' 5::“"‘ Maruka
HEO1EDL00000025133 & S + &| INCLUDING 2BEDROOM, 1 DRAWING/DINNING ROOM, 1KITCHEN, 2 TOILETS- | & (Deceased)
P e o N Il e e T e oo e I U
1.VIVEK UPPAL (APPLICANT) =[] X = | RESIDENTIAL COLONY RAMPRASTHA, VILLAGE MAHARAJPUR PARGANA é é ADSHNIR JgYe o s e M VS |
2.NEENA UPPAL (CO-APPLICANT) = S| LONITEHSILAND DISTRICT GHAZIABAD, U.P, (T 14.| Ramji Lal Meena, Saroj | Plot No-06, Scheme Balaji Vihar-1st, Village Mangal Bharda, Tehsil Chomu, Distt.-Jaipur, | p3.10-2025 3,890,384 08-12-2025
3.VISHAL UPPAL (CO-APPLICANT) @ | PROPERTY NO.2: - RESIDENTIAL FLAT NUMBER G -4 (M.1.G) (GROUND FLOOR) & Deavi Jaipur, Rajasthan, 303607 Bounded by North-Dther Land, East-Road 12'-0", West-Other
4.SHREE GANESH ENTERPRISES (FRONT SIDE) (WITHOUT ROOF RIGHTS), COVERED AREA 990 SQ. FT, |E.,| @ Land, South-PlotNo. 5,
(THROUGH ITS PROP. VIVEK UPPAL) 91.97.5Q. MTRS., SITUATED INPLOT NO. 18, BLOCK ~C, SITUATED IN SECTORL__ 15. | Vikash Saini Lalita Saini | Plot No-13, Bajrang Vihar, C-Block, Veer hanuman ji Road, Bhopawas, Chomu jalpur, | g3.40-2025|  16.17.498 | 08-12.2025
CO-APPLICANT) - 12, THA., RESIDENTIAL COLONY RAMPRASTHA HADBAST, VILLAGE Jaibur Ralssthan 303807 Bounded by East-Plat No-14. WestRoad 3. North-Flot No.12 o1y
( MAHARAJPUR PARGANA LONI GHAZIABAD TEHSIL AND DISTRICT pur, K] g Y ' ' d
All Above At: H. NO. C-18, G/F — 04, RAMPRASTHA | GHAZIABAD, U.P, BOUNDED AS UNDER: PLOT BOUNDED AS UNDER: EAST - South-Road 40,
COLONY, CHANDER NAGAR, GHAZIABAD, ROAD 80 FT. WIDE, WEST — PLOT NO. 184, BLOCK —~ C, NORTH — PLOT NO. 19, 16.| Harsh Choudhary, Plot No-43 & 44 Khasra.No-107, Nandri village, Nandri village, Jodhpur, Rajasthan, 342001 | p3.q0.2025| 3590226 | 08-12-2025
UTTAR PRADESH-201011 BLOCK~-C, SOUTH-ROAD 80 FT. WIDE Pushpa Bounded by North-25' Wide Rasta, East-30' Wide Rasta, West-Plot No. 32, South-Plot No.
3. | Loan Account Nos. 10 | HOUSE NO. 69A/ 2/ 2A, MOHALLA SHIVKRUTI, PARGANA & TEHSIL SADAR, | 1n 42,
HE01XBU00000100513 & 8 &| JANPAD PRAYAGRAJ, ARAZI NO. 97, MAUJA SADIABAD CHILLAPATTI, § 17.| Ajij,Shabeer . Patta No. 11837 & 11836, Khasra No. 1131/630 Talera,Talera Rajasthan 323021 Bounded | p3.qp.2025| 1144671 | 08-12.2025
1.SWASTIK FIELD FRESH PRIVATE | | . 8 &| PARGANA & TEHSIL SADAR, JANPAD PRAYAGRAJ, TOTAL AREA 157.8 SQ.| /' ¢ by North-Kayyum Ali, East-Hio Dinesh Kumar, West-Hio Ram Ratan Sio Dhanna Lal,
VIJAY KUMAR TRIPATHI) A 12 = | OF SH. RATAN LAL WEST - HOUSE OF SH. JAVED AHMED NORTH - 25 FT. WIDE | '2°g - = - - : -
® 5| ROAD SOUTH - HOUSE OF SMT. MAMTA SINGH, ADA COLONY o > 18.| NARAYAN AHIR, Pooja lot No. 28, Plan No. 3, Patta No. 426, Indira Colony Bijoliya Rajasthan-311602, Bijoliya, | g3.40.2025|  15,14,700 | 0B-12-2025
(APPLICANT), " g% Devi Rajasthan,311602 Bounded by North-Plot No. 29, East-Plot No. 15, West-Rasta 30/, South-
GF, R - 1/1, NAWADA HOUSING COMPLEX, a Rasta 30,
JAIN ROAD DWARKA MOR, UTTAM NAGAR, DELHI — 110059 =
2.VIJAY KUMAR TRIPATHI (CO-APPLICANT), . 19. | Rashmi Chauhan, Lalit KHET NO. 53 MIN, WAKE GRAM-MATH LAXMIPUR PERGANA TEHSIL & DISTT-BAREILLY | p3.1g-2025 15,04 439 08-12-2025
GF, R - 1/1, NAWADA HOUSING COMPLEX, JAIN ROAD DWARKA MOR, UTTAM NAGAR, DELHI — 110059 Kumar UP, BAREILLY, Uttar Pradesh, 234001 Bounded by East- ROAD 16 FT WIDE, West- HOUSE
3.VIJAY KUMAR TRIPATHI (CO-APPLICANT), OF KALU, North-HOUSE OF DATARAM, South-DAIRY.
HOUSE NO. 69A/2/2A, MOHALLA SHIVKUTI, ARAZI NO. 97, MAUJA SADIABAD CHILLAPATTI, SADAR, PRAYAGRAJ, UTTAR PRADESH-211004 The bormower naang failed to repay the amound, notice is hereby gven to the bormower | Guarantor and the publec i general that the undersigned has-taken Possession of the
4.ANURADHA PANDAY (CO-APPLICANT), property described hergin below n exercize of powers conferred on himer under section 13(4) of the said Act read with rule 8 of the said rule.on the date mentioned above
GF, R - 1/1, NAWADA HOUSING COMPLEX, JAIN ROAD DWARKA MOR, UTTAM NAGAR, DELHI - 110059 The BORROWERS! GUARANTORS and the PUBLIC IN GENERAL are hereby caufioned not fo deal with the above referred Properties/Secured Assats or any part thereof and
5.ANURADHA PANDAY (CO-APPLICANT), any deading with the said Properties/Secured Assets shall be subject to charge of HOME FIRST FINANGE COMPANY INDIA LIMITED for the amount mentioned hereinabove
HOUSE NO. 69A/2/2A, MOHALLA SHIVKUTI, ARAZI NO. 97, MAUJA SADIABAD CHILLAPATTI, SADAR, PRAYAGRAJ, UTTAR PRADESH-211004 against Properies/Securad Assets which is payable with the further interest thereon until payment in full.
Date: 08, 09 - December - 2025 Authorised Officer The borrower’s attention is invited to the provisions of subsection (8) of Section 13 of the Act, in respect of time available to redeem the secured asset.
Place: GHAZIABAD Cholamandalam Investment And Finance Company Limited Place: NCR, Raiasthan, Western UP Authorised Officer.
Date; 11-12-2025 Home First Finance Company India Limited
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BIH: +91-120-6927500; +91-120-6935400
dq¥TSC: www.jubilantfoodworks.com, A investor@jublfood.com
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DELHI TRANSPORT CORPORATION

(Govt. of NCT of Delhi)
I.P. Estate, New Delhi-110002

DTC invites e-bids RFP for tender for selection of an agency for
advertisement by the way of bus body wraps in DTC Electric buses
as per following details:-

Bid document availability
including Corrigendumi(s)/
Amendment(s), ifany
Bid start date

Last date of reply of
quereas, if any, of pre-bid

hitps:ifgovtprocurement.delhi.gov.in
hitps:idic.delhi.gov.in

"[10.12.2025 from 18:00 hrs
26.12.2025 til 17:00 hrs on

E-procurement portal of Gowt.
of NCT of Dethi and DTC website

%ﬁw$m@:mmmlwmﬁﬁewﬁaﬁmmﬁ|
Jfeelc geawd fafics & fay

Pre-Bid meseting
& location

19.12.2025 at 11:80 hrs.
Conference Hall, DTC, HQ, LP.
Estate, Delhi Transport
Corparation, New Dalhi-110002

_Esr'd end date & Hme

B/ —
f&i®: 10.12.2025 IS UG )
| xo11: TSt C2a GRS CE]
YuHAT
el iomEs g

(v P o o smTrE @ (WRes oiEmee i)
i, 2017 = BT 14)

e Flegi wigde [BFs & srvrarensl & saenei 29 .

g TEEs Ba=sor
. | whbeE mfE & am =Tl Ed P T Pl o
|:._- wigbee il o P oft s 08.08.1991

T TR T

1 |mm aiET fias e whne o s s R
frfe o duftgea &
i | witiE @i @1 W aEEe we S S | UT 0200 DLISs PTC04AE314

TP (0 g ) & T fteeil=110048

5 | wioke why § o wEie @ mE |- nd-o, ads Wi g dam- LT

g | Fittic 31 & o 1 E ) i 012,208

T | ORI, 3% T, SR 9T - 8 T g3

o e ww O — § 24, 9THE WAE PE - ||

5 Rl — 110024
N0 — harsrajchagh@ashm.in
HEEH S — 98112070e
8 [ T o
BB/ PPA-DOL | P-POO B8R 201 7-
1811182

B | o e e 014.01.2026

e e e |
T T WEe e o fioewe § o kT 0101 206 T T T vEe, o H
BfeeAitgT T W TN ST S0 ST e

Fiteit ST 31 T o AR S SR AT ARG W | S e e et
HETT SR ¥ A, T GO S R A e v

ie :.[F! T HHE HH I-'-:f;:’ b T I e R Bl T FLLEE
feie ol wre: qREATTE 1 AW S TR

11.12.2008 3t faee

7= ANJABIT SINGH COLLEGE

Bikramganj ( Rohtas) 802212
[A Constituent unlt of VE.S.U., Ara)
NAAC Accredited With Grade C

TeET Ff=r o T § 6 S T Wee [ o 0p 12 2026 T W= TR 095
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02.01.2026 from 15:30 hrs.
T61,28,080/-

| Opening of Technical Bids

Earmest Money
| Deposit (EMO)

Deputy 'L‘-hief Genafﬂi Manager (Pu h-I'M];L:I

#o,=  Brahmaputra Infrastructure Limited
% $ y Registered Office | Brahmaputra House, A-7, hMahipalpur
o [MH B-Mahipalpur Crossing), New Dehi-110037
Phones:; 91-11-42250200 (50 Lines), Fax: 91-11-41687880, 26767068
E-mall: cs@brahmaputragroup.com, web: sww_brabmapuiragroup.com
CIN :L55204DL 1998PLC095333

NOTICE FOR ANNUAL GENERAL MEETING

We would like to inform you that the Annual General Meeting for the financial year 2024-25
to be held on December 31, 2025 at 02.00 PM as per the Ministry of Corporate Affairs
issued Circular In accordance with the circulars issued by the Ministry of Corporate Affairs
(“MCA”) has vide its Circular No. 20 dated May 05, 2020 read with Circular No. 14 dated
April 08, 2020 and Circular No. 17 dated April 13, 2020 followed by General Circular No.
20/2020 dated May 05, 2020 read with General Circular No.02/2021 dated January 13,
2021, General Circular N0.19/2021 dated December 08, 2021 ,General Circular
No.02/2022 dated May 05, 2022 ,General Circular No.10/2022 dated December 28, 2022
and General Circular No. 09/2023 dated September 25, 2023 the latest being 09/2024
dated September 19, 2024 read with other relevant circulars issued by the Ministry of
Corporate Affairs (MCA) and in line with the Circulars issued by the Securities and
Exchange Board of India (SEBI) from time to time (collectively referred to as the
“Circulars”), has permitted the holding of Annual General Meeting through Video
Conferencing(“VC”) or Other Audio-Visual Means (“OAVM”), without the physical presence
of Members ata common venue. The Securities and Exchange Board of India (“SEBI”) vide
its circular No. SEBI/HO/ CFD/CFD-PoD-2/P/CIR/2023/167 dated October 07, 2023 read
with Circular dated January 05, 2023, May 13, 2022, January 15, 2021 and May 12, 2020
(“SEBI Circulars”). Mr. Sachin Kumar Shrivastav was appointed as the Scrutinizer for the
upcoming Annual General Meeting scheduled for December 31, 2025. The Board
announced that the book closure dates for the ensuing AGM will be from December 26,
2025, to December 31, 2025. The Board confirmed that e-voting will commence on
December 28, 2025, at 9 AM, and will close on December 30, 2025, at 5:00 PM. It was
agreed that the voting results will be announced by the end of the evening on December
31,2025.

For Brahmaputra Infrastructure Limited
Sd/-
Raktim Acharjee

Date : 09.12.2025 Whole Time Director

Place : New Delhi Din : 06722166
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